
3 	 In The Central Administrative Tribunal 
Calcutta Bench 

OA 442 of 1997 

Present : Hon'ble Mr. D. Pkirkeystha, Judicial Member 

Ganapati 1<armakar 

_VS. 

D/O Post 

For the Applicant : Mr. Samir Ghosh, Counsel 

For the Respondents: MR. M.S. Banerjee, Counsel 

Heard on : 1I-12-200ü 	 Date of Order •: 11-12-2000 

OR  D E R 

Id. Counsel Mr. Samir Gosh on behalf of the applicant 

submits that he does not want to p- 	with the case in view 
of the relief granted to hin'i.vide letter dated 29-12-1997 seen 

atAnnexure-R/l to the reply by the respondets 	It is seen tht H 
grievance ofthe applicant has been redressed. 	d. Counsel MrU 

Banerjee appears on behalf of the respondents. In view of 'the 

aforesaid submission made by Ld. Counsel for the applicant, appli-

cation Is disposed of awarding •no costs. 

D. Furkayastha ) 
Member (3) 
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